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RE: SITUATION IN DEUll UNIVER-
SITY 
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DR. RAM SUBHAG SINGH (Buxar): 
Sir, it is an important point. I support the hon. 
Member. I request that the Minister must 
make a statement on it. 
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MR. SPEAKER: I am not going to allow 
any more thing. He has already spoken on it. 
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PAPERS LAID ON THE TABLE 

LAw CoMKISSION'S REPORT ON INDIAN 

POST OFFICE ACT 

THE MINISTER OF LAW AND SOCIAL 
WELFARE (SHRI K. HANUMAN-
THAIYA): I beg to lay on the Table a copy 
of the Thirty-eighth Report of the Law Com-
mission on the Indian Post Office Act, 1898. 
[Placed in Lib,IUY. See No. LT-3826/701. 

NOTIFICATIONS UNDER FORWARD CoNTRACTS 

(REGULATION) ACT 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND INTERNAL TRADE 
(SHRI DINESH SINGH): I beg to lay on 
the Table a copy of Notification No. S. O. 
1526 (Hindi and Engliah versions) published 
in Gazette oflndia dated the 25th April, 1970, 
issued under Section 6 of the Forward 


